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UGC grant to universities and colleges

1#126. SHRI RAJ MOHINDER SINGH MAIJITHA:
SHRI RAM JETHMALANI: 17
Will the Minister of HUMAN RESOURCE DEVELOPMENT be
pleased to state:

(a) whether it is a fact that University Grants Commission provides grant
to universities and colleges as financial help;

(b) if so, whether there is any prescribed uniform criteria for providing the
amount of grant;

(c) if so, the details thereof;

(d) whether it is a fact that minimum per student grant is in the State of
Bihar whereas maximum per student grant is in Karnataka; and

(e) if so, the details of amount of these grants?

THE MINISTER OF STATE IN THE MINISTRY OF HUMAN
RESOURCE DEVELOPMENT (SHRI MD. ALI ASHRAF FATMI): (a) to (e)
A statement is laid on the Table of the House.

Statement

(@) to (e) The University Grants Commission (UGC) provides
maintenance as well as development grants to all eligible Central Universities
and their constituent/affiliated Colleges. In the case of eligible State Universities
and eligible colleges affiliated to them, the Commission provides only
development grants, while maintenance grant is provided by the concerned
State Governments.

Development Grants are provided by UGC under various Schemes as per
criteria laid down for the schemes, which are uniformly applicable

T Original notice of the question was received in Hindi.
T1The question was actually asked on the floor of the House by Shri Ram
Jethmalani.
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to all eligible institutions. Quantum of Development grant given by the UGC
under a scheme to an eligible University/College depends on factors such as
receipt of a proper proposal and utilization of earlier grants.

For the forgoing reasons, UGC's grants to various States, per capita, are not
comparable.

SHRI RAM JETHMALANI: Sir, I wish to enquire from the hon.
Minister about one of their pet schemes and a very desirable one—the Mid-
Day Meal Scheme. Now, I understand that your Ministry has estimated that you
require about Rs. 8000 crores, and I understand that due to financial crunch
you are not able to get even 50 per cent of this, and, therefore, this Mid-Day
Meal Scheme is going to suffer and poor children won't be able to get a square
meal. Now, what do you propose to do about it?
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SHRI RAM JETHMALANI: Sir, I entirely agree with you.
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SHRI RAM JETHMALANI: Sir, let me ask him second question so that
they may, at least, think about it in the future. The next question which I want
to ask you and which has been bothering me for a long time is about your aided
schools. You are prevented by the Constitution from ...(Interruptions)...
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SHRI RAM JETHMALANI: Sir, but the U.G.C. is the one which
provides these funds.

MR. CHAIRMAN: But not for the Mid-Day Meal Scheme.
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